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MESSAGE FROM   THE   LOK   SABHA 
The Essential Commodities (Amendment) 

BUI. 1976 
SECRETARY-GENERAL : Sir, I have to 

report to the House the following message 
received from the Lok Sabha signed by the 
Secretary-General of the Lok Sabha: 

"In accordance with the provisions of Rule 
120 of the Rules of Procedure and Conduct of 
Business in Lok Sabha, I am directed to inform 
you that the Lok Sabha at its sitting held on the 
26th August, 1976, agreed, without any am-
endment, to the Essential Commodities . 
(Amendment) Bill, 1976, which was passed by 
Rajya Sabha at its sitting held on the   11th 
August,  1976." 

RESOLUTION RE: ENSURING REMU-
NERATIVE PR;CES FOR AGRICULTURAL 

PRODUCE AND MAINTAINING PARITY 
IN PRICES BETWEEN AGRICULTURAL 
PRODUCE AND INDUSTRIAL GOODS—

contd. 
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SHRI SANAT KUMAR RAHA (West 

Bengal) : Mr. Deputy Chairman, Sir, our 
comrade Indradeep Sinha has brought before 
the House such a Resolution which is totally 
consistent with the spirit of emergency, the 
spirit of 20-point programme. I think this is 
the most psychologically favourable hour 
when the emergency 

and the 20-point programme attracted the 
attention of the country and turned it toward* 
the poorer sections, specially the jural poor. 
Sir, in this situation when we arc setting the 
overall support, psychological co-operation 
and physical co-operation from so many 
forums and so many organisations, when so 
many organisations and the mass media are 
propagating for the amelioration of the poorer 
sections, I would ask the hon. Minister to help 
the situation by supporting and accepting the 
Resolution. 

Sir, we are living in a mixed economy, 
though monopolised by some petty groups 
with the connivance of the multi-national 
corporations. So, our emergency spirit says 
that our first enemy should be the monopolies 
and the multi-national corporations. Keeping 
that in view our strategy and our programme 
should be to ameliorate the conditions of 
poorer sections especially of weaker sections 
in the villages by making agricultural prices 
remunerative so that agricultural production is 
increased. In the meantime, parity between 
agricultural prices and prices of industrially 
manufactured products should be maintained 
so that we have a balanced economy for the 
future growth of our country. In this regard, I 
may point out that in spite of so many fiscal 
measures and budgetary provisions the 
Government has failed to stabilise the prices 
of agricultural commodities and maintain 
parity in the prices of agricultural commodities 
and manufactured products. 

Sir, if we really want to control the economy 
of our country in favour of the poorer sections, 
I think, first of all, we should, as the 
Resolution points out, control the monopolists. 
Our target and enemy should be that section. 
So our first attack will be on monopolists in 
India and other multinational corporations. In 
this connection I would like to draw the 
attention to some reports appearing in our 
paper, the New Age. It says that Colgate-
Palmolive, a multi-national corporation earned 
5551 per cent profit. Details I shall not give. 
Papers says everything. It says that Hindustan 
Lever made super-profits by fleecing con-
sumers. On the other hand. I see that as a 
result of all these factors already enumerated 
above, the prices of Lever products went up by 
10 per cent in the case of each piece of 
Sunlight, Lifebuoy, Rin, Lux, etc. Again, I see 
that Philips in 1973 made a profit of Rs. 923 
lakhs. In 1974 they earned Rs. 1,069 lakh as 
profits and in 1975 they earned a profit of Rs. 
1660 lakhs. Their profits are growing. On the 
other hand, what do we see in the agricultural 
sector ? We find that jute growers are not even 
getting the actual cost of production. We find 
that wheat growers are not even getting the 
actual cost of production. We find that cotton 
producers, when there is a 
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glut in the market, are to make distress sales. 
These are the commodities which fetch 
international currency in foreign markets, i.e., 
foreign exchange for our country. What is our 
national policy then ? If these multi-national 
and national corporations monopolise our 
economy, is it not the task of the Government 
to attack them so that they do not monopolise 
our economy and de-stabilise our economy so 
that we maintain price stability in our country 
? In this connection, I may highlight that the 
Agricultural Prices Commission has fixed the 
price of raw jute at Rs. 135 per quintal in spite 
of the fact that the West Bengal Government 
had made a suggestion that the price at which 
the commodity should be sold should be Rs. 
180 per quintal. The other day I asked the 
Minister and he started giving explanations. 
What is cost of production? How can we 
calculate taking all the factors into 
consideration ? There is rise of price in 
fertilisers. There is rise of price in pesticides. 
There is rise of price in all sorts of inputs 
needed for agricultural production. Taking all 
these factors and also the minimum wages re-
quired to be paid to agricultural labourers into 
consideration. I think in my district 
Murshidabad in West Bengal, Rs. 400 are to 
be spent per bigha of jute cultivation and in 24 
Parganas the cost comes to about Rs. 450 per 
bigha of jute cultivation. If this be so. it is our 
calculation that Rs. 80 is spent for producing a 
maund of iute whereas the jute grower is 
getting only Rs. 54 per maund as per the 
recommendations of the Agricultural Prices 
Commission. Is this lust ? Similarly, there are 
reports in the papers about the glut in cloth 
trade, glut in potatoes and glut in all these 
things. Why is it so ? It is because on the one 
hand you have already frozen the buying 
capacity of the workers' community and on the 
other, the workers and the growers are not 
getting incentive price. Lots of people are 
losing their purchasing capacity. In that 
situation, how can you avoid a glut in the 
markets ? Still, there are manipulations, 
market manipulations, speculative 
manipulations on the part of the traders, 
monopolists and the hoarders. They are the 
enemies of the country and these anti-social 
and anti-national sections of the community 
should be immediately brought before the 
public so that we can go forward step by step 
in spite of the mixed economy. When we are 
proceeding with the ultimate aim and goal of 
bringing about socialism, of making our 
country a welfare State where there will be no 
exploitation, I think we have to make this 
situation favourable to the poorer sections so 
that they also have a share in the society. I 
would request the hon. Minister to take 
suitable steps to see that these eighty per cent 
of the people of our country could come up in 
life and could join the mainstream of our 
national life and   only 

then can we fight the monopolists and the 
multi-nationals. 

Another item I want Jo highlight is the short-
term and the long-term investment. The 
National Commission on Agriculture suggested 
a loan of Rs. 9,000 crores by the end of the 
Fifth Plan. If that is the amount of investment, 
how can we solve the problems of the poorer 
sections of the agriculturists who are resorting 
to distress sale of their commodities ? I want to 
know from the hon. Minister whetner all the cre-
dit requirements of these poorer sections have 
been taken into consideration and whether at 
least fotty per cent c£ fhe peasants who have to 
resort to distress sale,* could be covered by this 
agricultural loan. Otherwise, this investment, I 
am afraid, will be a futile exercise and there 
will continue to be exploitation, by the rich, of 
the poorer sections of the people both in the 
rural and urban areas. In these circumstances, 
the calculations of the Agricultural Prices 
Commission and the credit calculations for 
agriculture should be taken into account so that 
the 78 per cent or the 80 per cent of the 
population can improve its living gradually to 
make the 20-point economic programme a real 
success. I am afraid, these piecemeal 
legislations will not help. 

Sir, there are agro-service centres. So many 
agro-service centres have been opened for the 
employment of young people but they are not 
getting any incentive from the banks or from 
the Government. The banks prefer to assist 
private traders who can afford to give some 
money as bribe. If we want to develop our 
agriculture, the Agriculture Minister should 
consult the Minister of Finance so that by 
some arrangement, these> agro-service centres 
could give every help to the needy agricul-
turists for promotion of agriculture in the 
country. The last point I would like to suggest 
is this. When the time is favourable, when it is 
psychologically favourable and when we have 
a sufficient buffer stock of foodgrains, why 
should not the hon. Minister think of taking 
over the wholesale trade in foodgrains either 
this year or next year when the Kharif crop 
would come into the market ? This should be 
done immediately without any delay. During 
the Emergency period, no progressive 
measures can be thwarted by the vested 
interests. 

Secondly, Sir, the jute industry is in a 
chaotic condition. It is going the Indigo way. 
Vanaspati, tea, jute, textiles and sugar 
industries should be nationalised. These 
industries should be taken over by the 
Government. As a policy and as a principle, 
these industries should be brought under the 
State sector. With these words, I conclude my 
speech. 
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SHRIMATI HAMIDA HABIBULLAH 
(Uttar Pradesh) : Mr. Deputy Chairman, I 
thank you for giving me the opportunity to 
make my maiden speech before this august 
House. 

While supporting the Resolution of Shri 
Indradeep Sinha, to a great extent, because it 
states the basic facts of life precisely and 
draws attention to the very fountain of our 
economic structure—that is to say, agricultural 
production and the remuneration therefrom—I 
actually feel that he could have made a 
stronger case, had he made constructive 
suggestions drawn from the very fine set of 
statistics and factual statements with which he 
regaled us, rather than spending time in giving 
us a long lecture on Marxism. 
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The hon. proposer's stress on the fact that in 
March, 1976 the prices of food articles had 
fallen by 15 per cent, with positively a 
startling recession in grains, cereals, pulses, 
vegetables and edible oil, in contrast to the rise 
in the prices of industrial goods and energy, 
power, light and lubricants, which rose in 
complete disproportion is a thing which must 
be faced squarely as a complete distortion of 
the whole economic pattern of our country-
side. 

Shri Sinha's vivid contrast on the one hand 
of costs of agriculture arid cultivation inputs 
which had gone up by 48 per cent since 1971 
pushing the cost of living of a peasant which 
had also gone up by 42 per cent and 
comparing it to a really marginal increase in 
the price of his produce, vividly highlights the 
predicament faced by the poor peasant. 

Whiie we welcome the increased cost of 
labour, "it is obvious that this cost must be 
reflected in the wholesale prices. I am not 
aware of this having been done or having 
received enough attention. Everybody is more 
than aware of the fact that State Governments 
have increased land revenue, taxes, cost of 
electricity and water rates by double and even 
treble. They have even placed a high cess on 
commercial crops. We know well that 
inflation and deflation are primarily dependent 
on the cost of food materials. 

Sir, we also know that any increase of the 
taxation burden, whether direct or indirect, 
reflects on the small farmer, because the 
ability of an individual to feed himself and his 
family is the primary need of an individual. 

In a country where 75 per cent of the 
population is dependent on income directly or 
indirectly based on earnings derivable from 
agriculture, the cost of everything else is 
bound to stem from the agricultural income. If 
therefore the cost of ordinary consumer goods 
needed by the peasants produced by the 
industries of this country rises even by a few 
per cent while the costs of agriailtural products 
go down, the cumulative and depressing effect 
over a large number of people of this country 
is bound to be disastrous. I will not deny that 
the state of the people in the rural areas is 
better today than it was thirty years ago. But 
the rise of the Indian capitalist out of all 
proportions to the improvement of the 
standard of the small peasant is a pointer to a 
dangerous situation—that is, accumulation of 
wealth in a few hands—and is, in fact, a denial 
of our lippes of social improvement and social 
justice. 

Sir, it will be interesting to know what is 
meant by the honourable Member when he 
says that a remunerative price for agricultural 
produce should be fixed.   With the 

1 P.M. ' ', 
size of holdings ranging from \ms than half an 
acre to 18 acres, what price is remunerative for 
whom ? What is the standard of necessity for 
individuals within this spectrum ? There is no 
doubt that over 50 per cent of the cultivators 
can scarcely produce enough to generate a 
surplus beyond their very minimum needs. 
They then have to sell to a middleman. It is 
these middlemen who, merely because they 
can manipulate and also generate enough 
finances, glean enormous profits, while the 
producer because of his inability to hold on to 
his produce because of acute need for money, 
is entirely at the mercy of these individuals. I 
am not referring to big farmers, because these 
are a dwindling species as the 20-point 
programme picks up momentum. 

As things are, it is the middleman who 
controls the money. He depresses the prices at 
the time of harvest, lowering them to the 
minimum. He then raises the prices to 
fantastic heights when the market is entirely at 
his mercy. The example this year of the glut in 
groundnut and then the rise in the price of 
vanaspati to exorbitant proportions is typical 
of the manipulative power of the middleman. 

Sir, at this stage of the discussion, the 
solution of the problems seems obvious, if the 
hon. Minister will take courage in both hands 
and face the complex problem squarely. 

 
The solution of the problem of proper 

remuneration of all agricultural produce lies 
firstly in complete elimination of the 
middleman. Those who have made a good 
thing out of food products, cereals and other 
agricultural produce for centuries must now be 
prepared to be liquidated and take to other 
professions just as the zamindari class has had 
to alter its traditional livelihood methods. 

Direct procurement and distribution systems 
are very necessary. The Food Corporation of 
India and other governmental systems have 
proved to be ineffective and inadequate, 
because they are an extension of bureaucracy, 
divorced from concern to help the people. In 
fact, the best solution possible is that there 
should be agro-centres established at every 
block which will supply fertilizer, grain and 
irrigation and cultivating equipment at such a 
cheap rati that it is sufficient to maintain these 
organisations at a little more than no-cost 
basis On no account should they be maximun 
profit-oriented. Some agencies whicf should 
consist of the local population, witl the 
popular support of the local peasantry should   
be   responsible   for  collection     o 
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every grain of surplus which the producers 
wish to sell. A price should be so fixed that 
the cost of modern cultivation is ensured 
leaving enough per acre of production for the 
peasant to be able to improve and maintain his 
technique. 

Napoleon once said that "an army marches 
on its stomach". What we should realise is that 
a nation lives on its stomach. Therefore, it is 
important that by cutting out the middlemen, 
the nation should be not only the collector but 
the distributor of its own food. Societies and 
groups of producers drawn from the rural 
peasantry and their close city associates should 
be in charge of the distribution system through 
popular public agencies. If an army has to live 
on its stomach, is it not logical that the people 
of our country should not have to look over 
their shoulders for food but that the food 
should come forward to them wherever they 
are ? This should be the guiding principle of 
the distribution system. 

Every mohalia and every village should 
have food easily supplied to them,, food that 
has been collected through block, city and 
district centres. It should constitute both fresh 
rations and cereals which have been well 
stored in good store-houses and cold storages. 

To summarise then, the means of production 
should be made available to every peasant at 
the cheapest and easiest rates. His produce 
should be collected and distributed by 
agencies of the people and not purely of 
officials. 

The cost of electricity, water, fertilizer and 
seed should be kept at the minimum, as near 
as possible to the level of no profit and no 
loss. Only thus can we serve the people and 
fulfill the spirit of the 20-point programme. 

Only yesterday our Prime Minister has 
again stated quite clearly that there must be a 
proper balance In the implementation of the 
20-point programme. The imbalances in our 
rural economy have been mainly responsible 
for our imbalance between city and village 
leading to the poverty of the peasantry and the 
over-prosperity of the entrepreneurs. 

Sir, I am quite confident that In the present 
atmosphere of hope and the cooperative mood 
of the people, if our competent and far-sighted 
Government could bring about a complete 
transformation not only in the agricultural 
pattern hut in the cost of inputs, collection and 
distribution, with broad participation of the 
people and bring about a change from top to 
bottom in depth, then there is every indication 
lhat by changing the pattern of village 
economy, we can achieve our    cherished   
goal    of 

garibi hatao. Therefore, while supporting this 
Resolution, I would like to conclude by saying 
in all humility and with a note of 
courage : 

 
Once again, 1 thank you. 
MR. DEPUTY CHAIRMAN : The House 

stands adjourned till 2.45 P.M. 
The House then adjourned for 

lunch at six minutes past one of the 
clock. 

The House reassembled after lunch at forty-
seven minutes past two of the clock, Mr. 
Deputy Chairman in the Chair. 

RESOLUTION RE. ENSURING REMU-
NERATIVE PRICES FOR AGRICUL-

TURAL PRODUCE AND MAINTAINING 
PARITY IN PRICES BETWEEN 

AGRICULTURAL PRODUCE AND 
INDUSTRIAL  GOODS— Contd. 

 


